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CENTRAL ADFMINISTRATIVE TRIBUNAL

PRRINCIPAL BENCH

New Dalhi

this the 6th day of January,

2003

Hon’ble Bmt,Lakshmi Swaminathan, Vice Chairman(J)

Hon’ble Shri V.Srikantan, Member (A)

Shri Raghubir Singh
/0 Shri Narpat Singh
R/0 458, Sector-9,

R.K.Puram, New Deslhi.

shri Mahendsr Singh
5/0 Shri Hira Lal,

R/0 A-478, Shakur Pur,
J.Jd.Colony, D&lhi

(By Advocate Shri B.5.Gupta,lesarned
counsel through proxy counssl
Shri 3.K.Gupta )

VERSBUS

i. Uniton of India, through
Secretary, Ministry of Finance,
Daptt.of Expenditure, North
Block, New Delhi.

2. Secretary,

- Ministry of Personnel and
Training, Ministry of Personnel
and Training, North Block,

New Delhi.

Cnd

Secretary,

Ministry of Water Resources,
Govt.of India, Sharam Shakti
Bhawan, New De&lhi.

4, Diractor,
Central Soil and Materials
Ressatrch Station, Hauz Khas,
New Delhi.

O R D E R (ORAL)

(Hon’ble Smt.Lakshmi Swaminathan, Vice

This application has bssn

appilicants

who are aggrieved by the O.M. issued by

Chairman (J)

filed by the two

respondents dated 2.7.2002 (Annexure A 1}.
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{Smt.Lakshmi Swaminathan )
Vice Chairman {(J)
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